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{c) if so, the details thereof?

DECEMBER 8, 1865 Written Answers

Nayar): (a) The details of the food-

The Minister of Health (Dr. Sushila stuffs destroyed are given below:—

1 Sadar Bazar Halwai
2 Halwais in the City North Zone
3 Halwais in the City South Zone

4 Sader Paharganj Zone except Sadar Bezar Halwaei

5 Civil Lines Zone
6 West Zone (Rajauri Garden Area)
7 Shahdara Zone,

2611 kgs.
67 kgs.
1149 kgs.

14682 kgs.
889 kgs.
380 kgs.
431 kgs.

TotaL 20209 kgs.

(b) Yes.

(c) The details of the action taken are as under :

Name of Zone No. of pre- No. ofnotices No, of
mises ins- served premises.
closed
1 City North Zone 149 7 3
a2 City South Zone (11 22 1
3 Sadar Paharganj Zone except Sadar 250 260 z
Bazar Halwai

4 Karol Bagh Zone 81 17 4
5 Civil Lines Zone 245 69 .
& New Delhi South Zone 81 18 ..
7 West Zone 155 145 .
8 Shahdsra Zone. 303 13 .
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Assistant Engineers in CP.WD.

2216. Bhri Inder J. Malhotra: Will
the Minister of Works amd Housing
be pleased to state:

{a) the number of Assistant Engine-
ers (Civil, Electrical and Horticultu-
ral) in the Central Public Workg De-
partment eligible for confirmation in
accordance with Govinda Reddy Com-
mittee's pted by
Government; and

(b) the number out of them so far

dations ac

of five lakhs and also requested for a
grant and/or loan for such a scheme;
and

(b) it so, Government's reaction:
thereon?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) The scheme was returned to the
State Government for modification in.
the light of certain comments made
by the Central Public Health Engine--
ering Organisation (Directorate Ge-
neral of Health Services) after a site
inspection. The modified scheme s
still awaited from the State Govern-
ment,

Rald on Chit Funds

2218. Shri D. C. Sharma: Will the
Minister of Finance be pleased to
state:.

(a) whether offices of several chit
fund companies promoting lucky
draws were raided in Delhi by the
crime branch of the Delhl Police
following a large number of com-
plaints  of cheating received by the
Registrar of Chit Funds and their
account books seized; and

(b) if so, the result of the investi-
gations carried out in the miatter?

The Minister of Finance {Shri T. T.
Krish harf): (a) Yes. The books

confirmed and when the r ining
will be confirmed?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) and
(b). The information is being col-
lected and will be placed on the Table
of the House.

Mangalore Water Supply Scheme

2217. Shri A, 8, Alva: Will the
Minister of Health be pleased to
state:

(a) whether jt is a fact that the
Mysore Government have forwarded to
the Centre an estimate for the

rs tation of the Mangalore Water
Supply Scheme to increase the pre-
sent capacity to cater to a population

and records of six companies engaged
in carrying on illegal lotteries have
been seized.

{b) The question of prosecuting
four out of the six companies is under
consideration, Investigations are in
progress in the case of the  other
two companies,

Sone Barrage-cum-road Bridge

2218-A, Shrl Ram Harkh Yadav:
Will the Minister of Errigation amd
Power he pleased to stale:

(a) whether the Sonc¢ barrage-cum-
road bridge at Indrapuri near Dehri-
on-Sone has been recently opened for
traffic;





